20 BE PUDLISHID I PART IT SECTICH #(13) CF WML GAZELLE OF INDii,

GOVERIMENT OF INDIA
MINISTRY OF PINANCE
DEBARTHENT OF REVAIUE

- FEW DELII, THE 22nd pugust, 1978.

NOTLIPTICATTON
VOO

No,2453 P.No,203/114/77-I1TA.IL: 1% ig herely notified for general
information that the insztitution mentioned below has been approved
by Indisn Council of Agricultural Research, the prescribed authority
for the_purposes of clauvse (ii) of subesection (i) of Section 35

of the Income-tex Act, 1461, :

TSLIZULION

Kishore Bharati, Bankheri, District Hoshengabad
(Madhya Fradeshs. ”

This notification ie effective for a period of 418 months
from 1g% April, 1977 tec 30,9,1978.

gd/~
- (J.P, SHARMA)
DIRECTOR 10 TiIE COVERWMENT OF INDIA.
Copy forwarded toi- - T

1. All Eommissioners of Ingome~tax (2 copieg).

2+ Director of Ingpection (Income-tax € Audit) Investizatien/
Repearch, Statistice and Fublication, Wew Delhi.

‘3. Directorate of 021 Services (Income-tax) Ist Floor,

A iwan-e- Ghalib, Hata Sundri Lane, New Delhis1,

4. Indian Council of Agricultural Research, Krishi Bhavan,
New Delhi with refercnce-to their letter Mo.16(13)/77~
CIN(Tech) dated Tth July, 1978.

5. Tihe Secrebtary Xishore Zharati, F.C. Mghanwara, Bankheri,
Dist. Hoshingabad, H.T. with reference to his letter

. d—a-ted 23"’)‘019770 t

6. Comptroller & Auditor Genergl of India (20 copics).

T« Bulletin Section of D.I. (RSEP), New Pelhi (5 copies).

sd/~
~ - (J.B, GHARMA) )
DINFCICR 20 THE GOVERIPERT OF INLIA

AVTHORIGED FOR ISSUE: - W0, C€/ITA, 1142356/577/RSE/78,

L -

(J.il . S iA) ]
ASST, DIRECTCR (RSAT).
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